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Sbri Hathi: The number of engineers 
belonging to the CWINC organisation 
is fourteen and the total number is 
sixty-nine. 

Pandit LinpraJ Misra: ls it a fact 
that the USSR refused to co-operate, 
in the Technical Assistance Program­
me of the United Nations? 

Shri Bathi: So far as I know, they 
are not contributing to that program­
me. 

Shri P. T.  Chacko: May I know why 
no student is sent to Equador? 

htTERNATIONAL CONFERENCE ON ASIAN 
PROBLEMS 

0828. Shri S. N. Daa: Will tbe 
Prime Minister be pleased to state: 

(a) whether it is a fact that an 
International Conference on Aalan 
Problems was held recently in New 
York; 

(b) whether India bad any band In 
the spon10rin1 of tbia Confennce; 

(c) whether. anu, 11 10, In whlcli 
way, India was associated witb tbb 
Conference; and 

(d) what were the problems dla­
c:uased and decisions taken ln the 
Conference? 

The Deputy Minister of Exterul 
Affairs (Shri Anll K. Challda): (a) 
Yes. 

(b) No. 

(c) India, as such, was not repre­
sented, but some Indians in America 
were associated with this conference. 

(d) The problems discussed at tbe 
conference included colonialism, status 
of women in Asia, youth movements 
In Asia, educational problems and re­
forms. rehabilitation and technical as­
sistance, foreign trade and Investments, 
cultural affairs, etc. 

Shri S. N. Das: May I know, Sir, 
whether colonial Powers having colon­
ies in Asia participated in the con­
ference? 

Sim Anll IL Cbulda: It wu an un­
ol!lcial. conference and no ol!lclal wu 
connected witb the conference. 

Slrrl S. N. Du: Who were the 1pon­
aor1 of the conference? 

Sim AIIII K. Cllamla: TIie Asian ID­
rtltute ot United Sta•. 

Shrimati A. Kale: May I know why 
India was not represented on the status 
of women? 

Shri Allil K. Chanda: We have not 
been invited to this conference. 

Shri S. N. Das: May I i<now, Sir, the 
consflution of that Institute? Whether 
any countries of Asia are represented 
In that Institution? 

Shri Allil K. Chanda: I have no i n ­
.formation about the constitution :Of 
that Institute. 

Shri B .  S. Murthy: May I know whe­
ther any invitation has been extended 
to the Government of India and wby 
the Government of India have not res­
ponded to it? 

The Prime Minister aad Mialster of 
External Affairs (Shrt Jawabarlal 
Nehru): I do not understand when 
some private individuals start an In­
stitute or hold a conference, what the 
Government of India or any Govern­
ment bas got to do with it. 

STATE TRADING 

•m. Paadlt MIIAlshwar DaH Upa­
A7a7: (a) Will the Minister of Com­
.._ 11114 bdaMry be pleased to 
,tate what were the commodities ln 
whlcb a kind of State Tradlna was 
adopted u of necessity durlna the 
war lime! 

(b) What are the commodlUes 1n 
which a kind of State Tradlna 11 1tlll 
carried on and with whtt fftulta? 

(c) What are the cond1Uona and 
ctrcwnstances ln whlch State Tradlna 
la made applicable to a particular 
commodity by Government! 

(d) What 11 the reuon tor ,radual 
wttbdrawal of State Tradlnl from cv­
talD commodltlel ln recent yean? 

The Mlalster of eo-en:e ud 
lllda.stry (Shri T. T. Krlshnamachart): 
(a) A list is laid on the Table of the 

House. [See Appendix V, anne� 
No. 2.] 

(b) Some kind of State Tradln1 11 
still carried on In Steel, toodcrains and 
fertilisers otber tban SUperpbospbates. 
The results are considered satisfactory. 

(c) Whenever an essential article la 
In 1carce supply and Government con­
sider that equitable distribution nt 
reasonable prices cannot be otberwiN 
arran,ed. 

(d) As and when the emeraencY 
� to exist. 

Paallt llaalllawar DaM U,eclbar­
May I know whether thla acbmle 




